GOVERNMENT OF INDIA
MINISTRY OF MINORITY AFFAIRS

LOK SABHA
UNSTARRED QUESTION NO.619
TO BE ANSWERED ON 20.07.2016

Welfare Schemes for Minorities

619. SHRI DHARAMBIR:
SHRI GEORGE BAKER:
DR. MANOJ RAJORIA:
SHRI P.K. BIJU:

Will the Minister of MINORITY AFFAIRS be pleased to state:

(a) the details of various schemes under implementation for the welfare of minorities;

(b) the funds allocated/released/spent for implementation of these schemes during each of the last

three years and the current year, scheme-wise, State/UT-wise;

(c) the targets fixed/achieved and the number of persons benefitted under these schemes during
the above period, State/UT-wise, scheme-wise; and

(d) the steps taken by the Government for speedy implementation and to achieve the targets under

the said schemes and to create awareness about such schemes?

ANSWER

MINISTER OF STATE (INDEPENDENT CHARGE) OF THE MINISTRY OF
MINORITY AFFAIRS
(SHRI MUKHTAR ABBAS NAQVI)

(a) to (c) This Ministry implements the following schemes for the welfare of minorities:

(1) The Multi-sectoral Development Programme (MsDP) aims at improving the socio-
economic condition and providing basic amenities for improving the quality of life of minorities.
The State/UT wise details of fund released during the last three years and current year is at
Annexure -1.

No physical targets are fixed by this Ministry under MsDP. Projects are approved on the basis of
the project proposals received from the States/UTs as per their requirements. Under MsDP, assets
are created for the welfare of the community as a whole and not for individuals.

(i) Pre-matric Scholarship Scheme- The scholarship is provided to minority students
studying in Class | to X in recognized Government/Private schools. Minimum 30%
scholarships are earmarked for girls.



(iii)

(iv)

(v)

(vi)

(vii)

Post-matric Scholarship Scheme- The scholarship is provided to minority students
studying in Class Xl to Ph.D level in recognized Government/Private
schools/Colleges/Institutes. Minimum 30% scholarships are earmarked for girls.

The State/UT -wise details of funds released and Scholarships granted under the Pre-matric
Scholarship Scheme and Post -matric Scholarship Scheme may please be seen at Annexure
—Il.

Merit-cum-Means based Scholarship Scheme - The merit-cum-means scholarship
scheme is awarded for pursuing professional and technical courses, at under-graduate and
post-graduate levels, in institutions recognized by the appropriate authority. Under the
scheme, 30% of these scholarships are earmarked for girl students. 85 institutes for
professional and technical courses have been listed in the scheme.

The State/UT -wise details of funds released and Scholarships granted under the Scheme
may please be seen at Annexure — I11.

Maulana Azad National Fellowship - The objective of the Fellowship is to provide
integrated five year fellowships in the form of financial assistance to students from
minority communities to pursue higher studies such as M.Phil and Ph.D. It is implemented
through University Grants Commission (UGC). Fellowships are awarded to research
students pursuing regular and full time M.Phil and Ph.D. courses.

The State/UT -wise details of funds released and Scholarships granted under the Scheme
may please be seen at Annexure — IV.

Free Coaching & Allied Scheme - The objectives of the scheme are to assist students
belonging to the minority communities by way of special coaching for (a) qualifying
examinations for admission in technical/ professional courses such as engineering, law,
medical, management, information technology etc. (b) Competitive examinations for
recruitment to Group ‘A’ , ‘B’ and ‘C’ services and other equivalent posts under the
Central and State governments including public sector undertakings, banks, insurance
companies as well as autonomous bodies.

The State/UT -wise details of funds released and Scholarships granted under the Scheme
may please be seen at Annexure — V.

Support to minority candidates clearing Prelims conducted by UPSC/SSC, State
Public Service Commission (PSC) etc. - The objective of the Scheme is to provide
financial support to the minority candidates clearing prelims conducted by Union Public
Service Commission, Staff Selection Commission and State Public Service Commissions
to adequately equip them to compete for appointment to Civil Services in the Union and
the State Governments and to increase the representation of the minorities in the Civil
Services by giving direct financial support to candidates clearing Preliminary Examination
of Group A and B (Gazetted and non-Gazetted posts of Union Public Service Commission
(UPSC); State Public Service Commissions (SPSCs) and Staff Selection Commission
(SSC) etc.



(viii) Padho Pardesh- Interest Subsidy on Educational Loans for overseas studies - The
objective of the scheme is to award interest subsidy to meritorious students belonging to
economically weaker sections of notified minority communities so as to provide them
better opportunities for higher education abroad and enhance their employability.

(ix)  Jiyo Parsi- This scheme is implemented to check population decline of Parsis in India.

The details of financial and physical achievements under the schemes at (vii), (viii) and
(ix) above may please be seen at Annexure —V1.

(x) Seekho aur Kamao-Seekho aur Kamao is a placement linked skill development scheme for
minorities. The scheme aims at upgrading the skills of minority youth in various
modern/traditional skills depending upon their qualification, present economic trends and market
potential, which can earn them a suitable employment or make them suitably skilled to go for self-
employment. The scheme is being implemented through selected Project Implementing Agencies
(P1As) all over the country. Neither state-wise funds are allocated nor state-wise targets are fixed
under the scheme. Targets and achievements under the scheme during last three years and current
year are as follows:

Year Target Achievement
Financial Physical Financial Physical (No.
(Rs.incrore)  |(No. of (Rs. in of Minority
Minority crore) Youths)
Youths)
2013-14 17.00 20,000 17.00 20,164
2014-15 46.23 20,000 46.21 20,720
2015-16 192.45 1,13,000 191.96 1,23,330
2016-17 210.00 1,15,000 - -

(xi) Nai Roshni — This is a Scheme for women empowerment through sensitization and leadership
Development of Minority Women being implemented all over the country. The objective of the
scheme is to empower and instill confidence in women, by providing knowledge, tools and
techniques for interacting with Government systems, banks, and intermediaries at all levels.. The
scheme is being implemented through selected NGOs all over the country. Neither state-wise
funds are allocated nor are state-wise targets fixed under the scheme. Targets and achievements
under the scheme during last three years and current yearare as follows:

Year Target Achievement
Financial Physical (No. Financial Physical (No. of
(Rs.incrore) |of Minority (Rs. in Minority

Women) crore) Women)

2013-14 15.00 40,000 11.96 60,875

2014-15 14.00 40,000 14.00 71025

2015-16 15.00 40,000 14.99 58,725

2016-17 (up to | 15.00 40,000 0.78 3150

30.06.2016)




(xii) USTTAD - The scheme “Upgrading the Skills and Training in Traditional Arts/Crafts
for Development (USTTAD)” aims to preserve heritage of traditional arts/crafts of minorities
and build capacity of traditional artisans/craftsmen. The scheme has been launched by the
Ministry on 14.5.2015. Neither state-wise funds are allocated nor state-wise targets are fixed
under the scheme. A budget of Rs. 17.00 crore has been provided for this scheme during
2015-16. Rs. 16.90 crore has been released during 2015-16. Budgetary allocation (BE) for
2016-17 is Rs. 20.00 crore.

(xiii) Nai Manzil - The Nai Manzil scheme aims to benefit the minority youths of notified
Minority Communities who do not have a formal school leaving certificate, i.e., those in the
category of school-dropouts or educated in the community education institutions like the
Madarsas, in order to provide them formal education and skills, and enable them to seek
better, employment in the organized sector and thus to equip them for better lives.

The scheme has been approved with the cost of Rs. 650.00 crore for five years. 50%
funding has to come from the World Bank. The World Bank has approved the funding of
US$ 50 million. Rs. 155.00 crore has been earmarked for 2016-17 for implementation of
programme. This scheme is also significant as it combines the education as well as skills for
School dropouts which will significantly enhance their employability.

(d) Regular review meetings, regional and national conferences with the officials of
States/UTs are held to expedite the implementation of the Multi-Sectoral Development
Programme.

This Ministry is creating awareness about the schemes through its extension activities
through Directorate of Audio Visual Publicity (DAVP), All India Radio (AIR), Doordarshan
and National Film Development Corporation (Digital Cinema) etc. to make the target group
aware of the programme. Regional Conferences are also being held on regular basis and State
visits are also undertaken by Senior Officers of the Ministry to monitor and review the
implementation of the Schemes.

*khkkkk



Annexure-I|

ANNEXURE-I referred to in reply to parts (a) to (¢ ) of LokSabhaUnstarred Question No.619 for answer on

20.07.2016 asked by Shri Dharambir: Shri George Baker: Dr. ManojRajoria: Shri P.K. Biju: regarding Welfare

Schemes for Minorities

Multi-Sectoral Development Programme

Rs. In lakh
During 2013-14 During 2014-15 During 2015-16 During 2016-17
Sg. State Projects Fund Projects Fund Projects Fund Projects Fund
Approved | Released | Approved | Released | Approved | Released | Approved | Released

1 | Uttar Pradesh 40434.20 | 26074.61 | 13775.33 | 13204.81 | 26725.60 | 32468.00 1864.20
2 | West Bengal 58120.27 35675.52 | 22009.95 | 37590.75 | 18005.28 | 20768.00 1073.66
3 | Assam 551.96 3137.52 749.74 1111.98 | 19632.06 | 19862.27 405.43
4 | Bihar 10410.77 | 5661.36 | 14015.18 | 9808.29 | 6802.26 4499.36 766.22
5 | Manipur 3251.82 | 2582.23 54057 405.44 5697.30 3815.20 611.71
6 | Haryana 2513.45 | 1905.17 2421.30 1210.65 1171.06 585.53
7 | Jharkhand 1654.74 | 2283.19 996.05 598.63 44.00 962.90 61.46
8 | Uttrakhand 1080.12 | 4952.68 | 2293.18 2521.12 331.02
9 | Maharashtra 322.24 659.73 329.86 7814.79 3268.20
10 | Karnataka 381968 | 1163.05 | 411251 | 1635.04 | 2970.00 3769.27 162.33
11 | Andaman & 41.30 22.22 41.34

Nicobar Island
12 | Odisha 3099.44 | 1561.32 | 2370.50 198.75 1405.00
13 | Meghalaya 599.50 293.86 3.60 534.69 786.93 676.15
14 | Kerala 2016.12 | 1014.87 427.30 213.84 1290.72 2021.55
15 | Mizoram 764.84 1030.81 422.19
16 | Jammu & 646.724 323.36 917.33 480.00 448.16

Kashmir
17 | Delhi 352.17 5.52 120.45 113.81
18 | Madhya Pradesh 503.09 346.54 893.69 446.84
19 | Sikkim 581.40 287.20 1233.60 618.60 498.54
20 | Arunachal 6211.37 | 4182.76 122.32 329.47 2722.26 4330.14 243.10

Pradesh
21 | Andhra Pradesh 1798.69 899.45 1748.72

3505.61

22 | Telangana 1512.72 756.57 2718.35 271.79 1079.36
23 | Tripura 3478.70 | 1722.78 | 4368.52 | 3124.13 | 5042.10 3685.27 265.50
24 | Punjab 2143.17 | 1085.81 683.10 1050.00
25 | Rajasthan 2280.32 533.19 4231.94 | 262595 | 6173.74 2639.36 1001.284
26 | Gujarat
27 | Chattisgarh 2009.46 1004.74

Total 148402.43 | 95321.74 | 80799.00 | 76786.57 | 108622.46 | 112034.51 | 1171.06 | 7819.60




ANNEXURE-II referred to in reply to parts (a) to ( ¢ ) of Lok Sabha Unstarred Question No.619 for answer on 20.07.2016 asked by Shri Dharambir, Shri George Baker, Dr. Manoj Rajoria, Shri P.K. Biju

State/UT-wise Physical & Financal Achievement under various Scholarship Schemes during the last three years and current year (As on 30.06.2016)

for Minorities

Annexure-II

Pre-matric Scholarship Scheme

Post-matric Scholarship Scheme

s No. States/UTs 2013-14 2014-15 2015-16* 2016-17 2013-14 2014-15 2015-16* 2016-17
) Finan?ial ) Finan?ial . Financ_:ial . Finant_:ial . Financial . Financial . Financial . Financial (Rs.
Physical (Rs. in Physical (Rs. in Physical (Rs. in Physical (Rs. in Physical (Rs. in Physical (Rs. in Physical (Rs. in Physical in crore)
1 crore)

1 |Andhra Pradesh 334949 62.39[ 131069 28.15 81267 18.73 o 0.00 19246 12.36 5176 3.52 10490 8.84 o 0.00
2 |Telangana o 0.00| 176178 48.03 91247 17.22 o 0.00 o 0.00 11580 6.98 15072 11.80 o 0.00
3 [Arunachal o 0.00 o 0.00 o 0.00 o 0.00 o 0.00 o 0.00 o 0.00 o 0.00

Pradesh
4 |Assam 241967 39.21 132981 40.98 7093 2.84 o 0.00 27932 19.17 20893 21.70 6829 5.17 o 0.00
5 |Bihar 65663 0.00| 122883 0.00 20548 5.60 o 0.00 34485 18.20 42248 19.49 40989 20.72 o 0.00
6 |Chhattisgarh 20196 4.87 19953 6.61 o 0.00 o 0.00 2811 1.52 2657 1.49 1818 0.97 o 0.00
7 |Goa 8319 0.63 3350 0.23 o 0.00 o 0.00 124 0.00 93 0.05 173 0.11 o 0.00
8 |Gujarat 355756 37.87| 353933 52.94 142032 24.04 o 0.00 32979 17.75 40574 21.13 10535 5.88 o 0.00
9 [Haryana 15780 0.00 o 0.00 o 0.00 o 0.00 1509 0.30 721 0.52 2524 1.67 o 0.00
10 |Himachal Pradesh 3577 0.70 3196 0.78 1756 0.25 o 0.00 353 0.06 337 0.18 o 0.00 o 0.00
11 [Jammu & 113647 17.43| 389420 43.36 o 0.00 o 0.00 25461 15.74 15977 10.00 o 0.00 o 0.00

Kashmir
12 |Jharkhand 26694 4.53 28465 9.46 o 0.00 o 0.00 11581 6.71 12281 6.81 2221 1.27 o 0.00
13 |Karnataka 404511 43.40| 435369 63.85 444718 47.95 o 0.00 51771 29.39 85830 53.77 50029 31.78 o 0.00
14 |Kerala 884682 67.01| 845465 85.39| 332629 42.90 o 0.00 69643 21.68 94460 32.80 11234 5.95 o 0.00
15 |Madhya Pradesh 109507 10.85| 104819 13.36 o 0.00 o 0.00 10863 7.34 10009 6.68 2893 1.78 o 0.00
16 |Maharashtra 785177 56.49 717896 75.16| 492605 50.16 o 0.00 60229 38.72 56984 35.24 31211 14.79 o 0.00
17 |Manipur 13232 4.64 19364 6.66 o 0.00 o 0.00 7853 5.79 7085 5.38 o 0.00 o 0.00
18 |Meghalaya 23825 3.50 22327 4.67 o 0.00 o 0.00 170 0.10 313 0.26 2515 1.83 o 0.00
19 |Mizoram 94745 23.00[ 141210 43.57 12284 2.98 o 0.00 669 1.52 389 0.33 391 0.29 o 0.00
20 |Nagaland 25792 6.24 42836 13.75 o 0.00 o 0.00 230 0.20 198 0.20 252 0.21 o 0.00
21 |Odisha 38611 3.04 39610 3.12 o 0.00 o 0.00 3380 2.42 3921 2.59 o 0.00 o 0.00
22 |Punjab 353549 70.44| 417001 72.42[ 309069 33.45 o 0.00 76577 41.38 83415 46.88 25639 13.40 o 0.00
23 |Rajasthan 280100 31.66| 253433 44.98 81219 17.97 o 0.00 33259 22.97 39098 26.91 12869 8.77 o 0.00
24 |Sikkim 3785 0.71 4443 1.11 2208 0.51 o 0.00 310 0.21 184 0.14 478 0.21 o 0.00
25 |Tamil Nadu 406324 40.68| 461376 74.76| 267787 28.67 o 0.00 55152 30.19 67385 39.81 41361 24.66 o 0.00
26 |Tripura 7204 0.82 9193 2.27 3158 0.33 o 0.00 665 0.42 757 0.36 157 0.07 o 0.00
27 |Uttar Pradesh 1262382 259.35| 859667 155.10| 373462 55.89 o 0.00| 165783 129.90 29852 65.03 58381 40.28 o 0.00
28 |Uttarakhand o 0.00 54051 9.25 6085 2.40 o 0.00 774 0.00 1076 0.70 2123 1.35 o 0.00
29 |West Bengal 1869161 169.36| 1690039 225.31| 789926 177.13 o 0.00| 195331 20.87| 192267 91.63 21861 10.86 o 0.00
30 |Andaman & 236 0.05 845 0.13 o 0.00 o 0.00 5 0.01 o 0.00 o 0.00 o 0.00

Nicobar
31 |Chandigarh 6721 0.75 3319 0.38 o 0.00 o 0.00 290 0.07 222 0.11 253 0.11 o 0.00
32 3:\‘:3 & Nagar 167 0.04 225 0.05 o 0.00 o 0.00 25 0.01 o 0.00 34 0.02 o 0.00
33 |Daman & Diu 494 0.14 728 0.23 o 0.00 o 0.00 26 0.02 o 0.00 34 0.01 o 0.00
34 |Delhi 36096 3.67 92301 2.35 o 0.00 o 0.00 680 0.41 522 0.34 1193 0.76 o 0.00
35 |Lakshadweep o 0.00 o 0.00 o 0.00 o 0.00 o 0.00 o 0.00 o 0.00 o 0.00
36 |Puducherry 1341 0.23 2648 0.42 o 0.00 o 0.00 301 0.12 116 0.08 2 0.00 o 0.00

Total 7794190 963.70| 7496593 1128.81| 3459093 529.02 890467| 515.56| 905620 501.11| 353561 213.56

* These are not final figures as disbursal of scholarships for this year is still continuing from Rs.936.91 crore kept in separate bank account.




Annexure-III

ANNEXURE-III referred to in reply to parts (a) to ( c ) of Lok Sabha Unstarred Question No.619 for answer on 20.07.2016 asked by

Shri Dharambir, Shri George Baker, Dr. Manoj Rajoria, Shri P.K. Biju regarding Welfare Schemes for Minorities

State/UT-wise Physical & Financal Achievement under various Scholarship Schemes during the last three years and current year (As

on 30.06.2016)
Merit-cum Means based Scholarship Scheme
S.No| States/UTs 2013-14 2014-15 2015-16* 2016-17
prysica | P T | vyien [ PRt T | onpicn [ Poane e | pnyuicat | Ppneel
1 |Andhra Pradesh 1492 4.25 526 1.52 1083 2.97 0 0.00
2 |Telangana 0 0.00 1238 3.39 1641 4.53 0 0.00
3 |Arunachal PradesH 1 0.00 0 0.00 0 0.00 0 0.00
4 |Assam 3710 10.69 3886 11.59 3 0.01 0 0.00
5 |Bihar 6417 17.86 13393 38.02 6559 18.39 0 0.00
6 |Chhattisgarh 339 0.91 614 1.69 509 1.42 0 0.00
7 |Goa 108 0.26 163 0.41 60 0.15 0 0.00
8 |Gujarat 2607 6.28 4821 11.66 4121 10.03 0 0.00
9 |Haryana 865 2.28 1109 2.94 1179 3.14 0 0.00
10 |Himachal Pradesh 153 0.45 129 0.37 86 0.25 0 0.00
11 [Jammu & 2317 5.54 6519 18.23 62 0.16 0 0.00
12 |Jharkhand 1736 4.90 1498 4.38 848 2.52 0 0.00
13 |Karnataka 5526 14.63 19814 50.26 1741 4.55 0 0.00
14 |Kerala 15602 40.11 25844 73.30 13784 38.05 0 0.00
15 |Madhya Pradesh 1347 3.61 2954 8.22 1202 3.28 0 0.00
16 |Maharashtra 7113 18.43 5230 13.93 0 0.00 0 0.00
17 |Manipur 519 2.00 437 1.60 0 0.00 0 0.00
18 |Meghalaya 706 2.13 884 2.66 849 2.21 0 0.00
19 |Mizoram 97 0.36 0 0.00 47 0.12 0 0.00
20 |Nagaland 1006 3.02 1160 3.74 1156 3.11 0 0.00
21 |Odisha 606 1.77 550 1.49 526 1.50 0 0.00
22 |Punjab 11231 23.48 10367 29.50 3153 8.56 0 0.00
23 |Rajasthan 2769 6.66 2783 7.35 5019 13.73 0 0.00
24 |Sikkim 146 0.40 78 0.30 68 0.17 0 0.00
25 |Tamil Nadu 5149 13.88 5747 16.01 2697 7.36 0 0.00
26 |Tripura 138 0.48 115 0.39 136 0.47 0 0.00
27 |Uttar Pradesh 16942 43.83 16861 45.34 15686 41.32 0 0.00
28 |Uttarakhand 572 1.55 577 1.58 661 1.78 0 0.00
29 |West Bengal 10506 28.29 10696 29.38 11476 30.50 0 0.00
3o |Andaman & 9 0.03 0 0.00 0 0.00 0 0.00
Nicobar
31 |Chandigarh 32 0.14 40 0.11 33 0.09 0 0.00
32 EZ::E & Nagar 0 0.00 0 0.00 1 0.00 0 0.00
33 |Daman & Diu 7 0.02 4 0.01 4 0.01 0 0.00
34 |Delhi 613 1.44 693 1.81 369 0.94 0 0.00
35 |Lakshadweep 0 0.00 0 0.00 0 0.00 0 0.00
36 |Puducherry 47 0.13 40 0.10 48 0.12 0 0.00
Total 100428 259.84 138770 381.27 74807 201.46

* These are not final figures as disbursal of scholarships for this year is still continuing from Rs.936.91 crore kept in separate bank acc



Annexure-IV

ANNEXURE-1V referred to in reply to parts (a) to (¢ ) of Lok Sabha Unstarred Question No.619 for answer on 20.07.2016 asked by Shri Dharambir, Shri George
Baker, Dr. Manoj Rajoria, Shri P.K. Biju regarding Welfare Schemes for Minorities

Status of Physical and Financial Achievement under Maulana Azad National Fellowship during the last three years and the current year (As on 30.06.2016)

2013-14 | 2014-15 | 2015-16 | 2016-17 2013-14 | 2014-15 |  2015-16 2016-17
S.No. State/UT Financial Physical
T A T A T A T A A T A T A T A
1 |ANDHRA PRADESH 31 30 15 * 30| 16 30| 15
2 |ARUNACHAL PRADESH 4 4 4 4 a4 4l a
3 [Assam 33 33 33 33 33 33| 33
4 |BIHAR 50 50 50 so| 55 so| 50
5 |CHHATISGARH 4 4 4 4 a4 4l 3
6 |coa 4 4 4 al a al 3
7 |cuiaraT 21 23 23 23 22 23] 8
8 [HARYANA 12 10 10 10l 11 10] 10
9 |HIMACHAL PRADESH 4 4 4 al a a a
10 [1AMMU & KASHMIR 36 28 28 28] 39 28] 80
11 [JHARKHAND 21 19 19 19| 19 19] 19
12 [KARNATAKA 32 33 33 33 33 33 33
13 |KERALA S s S s 51 50 50 50 50 50| 52
14 |MADHYA PRADESH g § g § g § g § 15 24 24 24 23 24| 22
15 [MAHARASHTRA S @ S @ S @ o & 67 62 66 62| 60 62 59
16 [mANIPUR = E = E = o o o 4 4 4 a 4 a 4
17 |MEGHALAYA S k= S 2 S 2 S k= 6 6 6 6] 6 6 6
18 [MIZORAM 2 ° 2 o b4 o 8 o 4 4 4 al 4 al a4
19 |NAGALAND E § E § E § E § 6 6 6 s 6 s 6
20 |ORISSA =2 = = = = = =2 = 6 10 10 10 8 0] 3
I S I S I S [0 1]
21 |PUNJAB 2 & = & 2 & = & 59 54 54 54| 52 54| 54
22 |RAJASTHAN s 2 s 2 s 2 & 2 21 25 25 25| 25 25| 26
23  |SIKKIM = = = = 4 4 4 4 4 4 4
24 |TAMIL NADU 32 29 29 29 31 20| 33
25 |TRIPURA a 4 4 al a4 a4 o
26 |UTTAR PRADESH 120 111 114 111| 111 111] 110
27 |UTTRAKHAND 4 4 4 al a4 a a
28 |WEST BENGAL 81 80 84 80| 79 so[ 79
29 |ANDAMAN & NICOBAR 1 4 1 4 1 4 o
30 |CHANDIGARH 4 4 4 al a4 4l 1
31 |DADRA & NAGAR HAVELI 1 a|x 4 [6) 4 o
32 |DAMAN & DIU a|x 4 [6) 4 o
33 |DELHI 8 13 13 13 17 13 9
34 [LAKSHADWEEP 2 4 4 4 [6) 4 o
35 |PUDUCHERRY 4 4 4 4 a4 4l 3
36 |Telangana 15 15 15
Grand Total 90.00| 50.00| 50.00 0.12| 49.83|] 55.52| 80.00| 79.87 756 756 756 756 756 756 756

*50% slots from Andhra Pradesh to Telangana State.




ANNEXURE-V

ANNEXURE-V referred to in reply to parts (a) to (c) of Lok Sabha Unstarred Question No.619 for answer on 20.07.2016 asked by Shri
Dharambir, Shri George Baker, Dr. Manoj Rajoria, Shri P.K. Biju regarding Welfare Schemes for Minorities

State -wise Physical and Financial achievements under Free Coaching and Allied Scheme for the candidates belonging to minority communities

during the last three years and current year i.e 2013-14 to 2016-17 (as on 30.06.2016)

2013-14 2014-15 2015-16 2016-17
S. No. States/Uts Amount Amount No.of Amount No.of Amount
No.of students released No.of students released studénts released studt.ents released
(in Rs.) (in Rs.) (in Rs.) (in Rs.)
1 And'aman & 0 0 0 0 0 0
Nicobar
2 Andhra Pradesh 2260 39872250 3650 109554000 440 16093000
3 Arunachal Pradesh 0 0 0 0 0 0
4 Assam 200 7889000 280 6511000 30 375000
5 Bihar 50 9046750 0 773000 0 0
6 Chandigarh 80 1136000 0 749000 290 4472000
7 Chhattisgarh 0 0 0 0 0 0
8 Dadar & Nagar 0 0 0 0 0 0
Haveli
9 Daman and Diu 0 0 0 0 0 0
10 Delhi 1057 15852773 50 11114500 2014 27769581 2021100*
11 Goa 0 0 0 0 0 0
12 Gujarat 150 3709750 50 1300000 560 7814000
13 Haryana 150 3135375 0 1344000 100 1960500
14 Himachal Pradesh 0 0 0 0 0 0
15 Jammu and 190 2624000 300 13451500 120 1845000 942000*
Kashmir
16 Jharkhand 90 3762000 0 0 360 5875000
17 Karnataka 550 23526250 300 28221125 2545 84542000
18 Kerala 450 14036500 200 8666875 200 17900000
19 Madhya Pradesh 590 12370500 0 4197750 370 8110000
20 Maharashtra 430 5830750 204 11963750 3160 58964000
21 Manipur 200 6522127 159 9587723 60 1715000 746000*
22 Meghalaya 0 0 100 1339000 110 1595000
23 Mizoram 50 1444000 60 5745000 0 0
24 Nagaland 0 574125 0 0 0 0
25 Orissa 0 0 0 0 0 0
26 Punjab 0 0 0 0 0 0
27 Rajasthan 490 9190750 200 7963000 670 11754000 787000*
28 Sikkim 0 0 0 0 0 0
29 Tamil Nadu 100 2316500 0 782000 0 0
30 Telangana 1150 17995000 1340 86546000 5570000*
31 Tripura 0 0 0 0 0 0
32 Uttar Pradesh 2110 46421100 1185 43960777 2448 55993848 734000*
33 Uttaranchal 100 1898500 30 764000 30 462000
34 West Bengal 700 25483000 250 28900000 1580 54904750
35 Lakshadweep 0 0 0 0 0 0
36 Pondicherry 0 0 0 0 0 0
Total 9997 236642000 8168 314883000 16427 448690679 10800100

*2nd installment of 2015-16 released to Institutes




ANNEXURE-VI

ANNEXURE-VI referred to in reply to parts (a) to (c) of LokSabhaUnstarred Question No.619 for answer on
20.07.2016 asked by Shri Dharambir: Shri George Baker: Dr. ManojRajoria: Shri P.K. Biju: regarding Welfare
Schemes for Minorities

Status of Physical and Financial Achievement under PadhoPardesh, Support for minority students clearing
prelims conducted by UPSC/SSC/State PSCs etc.and JiyoParsi schemes during the last three years and the current

year
(Rs. in crore)
Sl. Scheme Year Financial Physical
No
Target Achievement Target Achievement
1 "PadhoPardesh" | 2013-14
- Scheme of
Interest Subsidy Scheme Operationalized in 2014-15
on Educational
Loans for | 2014-15 4.00 3.50 100 573
overseas
studies 2015-16 4.19 4.15 100 815
2016-17 4.00 0.00 100 -
(As on
30.06.2016
)
2 JiyoParsi- 2013-14 2.00 0.41
Scheme for
containing 2014-15 2.00 0.50
population
decline of Parsis
in India 2015-16 2.00 1.18
No Physical Target
2016-17 2.00 0.00
(As on
30.06.2016
)
2013-14 3.00 1.95 800 483
Support for 2014-15 4.00 2.96 800 786
minority
students
3. clearing prelims | 2015-16 4.00 3.97 800 1071
conducted by
UPSC/SSC/Stat
e PSCs etc. 2016-17 4.00 0.00 800 -
(As on
30.06.2016
)

No State-wise Physical and Financial Allocation under these schemes




